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CORRIGENDUM TO THE PUBLIC ANNOUNCEMNT FOR THE ATTENTION
OF THE EQUITY SHAREHOLDERS OF KASAUR INDIA LIMITED
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CASH OFFER AT THE PRICE OF RS. 72.84 FOR THE ACQUISITION OF EQUITY SHARES
FROM SHAREHOLDERS/BENEFICIAL OWNERS
The Comigandum lo the Public Annourcement i issuied by Religare Securities Limited, [heseinafter refaredic as tha "Manager
o the Criler”) on behall of Gatl Limited |hensinafter oasthe MNNWWMWWHMMM |
oihers, Reguiation 10 and 12 of Chanber il of the Securities and Exchange Board of India (Substantial Acquision of Shares and
Takeovers) Regulaticrs, 1297 and subsequent amendments fhereto.

The shareholders | beneficial cwners of Kausar india Limited ("KIL" or Company”) are requesied to note the fallowing
mrmmwmmmmmnm dated 307 August 2007 [PA7)
. Revised Schedule of Activities:

Sacuritias and Exchange Board of India ("SEBI issued comments on the Draf Lattar of Ofar vide thair lather dated 26% Octobar
2007 and therefore the dabes with respect ko various activiies as per the disclosure mada in the PA have undergone a change.
The Letter of Offer, Acceptance cum Withdrawal Form and Transher Deeds will be despabched o the sharshalders ! benedical
ownars on 7 November 2007 and the revised schedule of activites is as follows:

Activity nal Schedule as per PA Revised Schedule
L5 'ﬁi | Do | By
Date of Public Annauncement 30" August2007 | Thumsday | 30° August2007 | Thursday
L] " i
mmmmmﬁnwﬁ e | 31% August 2007 Friday 31" August 2007 | Friday
woukd ba sent)
Last dabe for announcement of compedithe bid, # any | 207 Seplember 2007| Thursday | 20" Seplember 2007 Thursday
Date of despatch of letter of afer & Ociober 2007 | Tuesday | Tih November 2007 | Wednesday
| Dutte of opering of the Offer | 19" Oclober 2007 | Friday 16* Movember 2007 | Friday
ﬁ;ﬁ-‘fmﬂﬁ?ﬂu :az-m«am? Monday | 26% November 2007| Monday | :
uﬂm;rmmmMmW :E'Nmmrmm‘ Friday 30" November 2007 | Friday !
Dt of closing of the Offer T" November 2007 | Wednesday| 5* December 2007 | Wednesday |
Date of communicating acceptance / rejection and | 22 November 2007 | Thursday | 20" December 2007 | Thursday I
payment of consideration for accepled shanes/ I
dispatch of the shara certificate in case of rejaction, ]

2 Statutory and Other Approvals Required for the Offer: :
Theara are no stalutory approvals required io acquire the shares tendered pursuant to this Offer. However, the Offer would be
subject o al statutory approvals that may become applicable prior 1o completion of the Offer.

i Dumwwﬂ-mhmunu'rﬁnnm - it e 2 f
Assurning full acoaptanca, woukd not reducs sharehalding minimum speciiied in the clause
404 of the listing agresment with the Stock Exchanga for the purpesa of listing on a continueus basis. As per amanded clause
mumlﬁuwm the Target Company is required to maintain atheast 25% public sharehalding for listing tn &

hmhwwh reascn reduces the mwmwhn ing Agresmant, the
m-ﬂmhmmuwhm [SAST) 1867 for maintaining the public holding

The Tanget Company and fis Promobans had not fled the indmation under Feguiation 7(1A) & 7(3) in ime. The consent ﬁphinu
& mummmmmn}mg{gjwmnmwym mFr!:mﬂhmmmm
25® October 2007.
5 General:
This announcement should be read in conjunction with the PA. The terms not defined herein will have the same meaning as
defined in PA. Al other barma and condiions of the Offer ramain unchanged. For further detals, please rafer o the Leter of affer
%:w If::;mwwmu::m for the indormation contained in this comgandum io the PA and also lor
and rectons ha n o
tha obiligations of the Acquirer as laid down in the Takeover Regulations.
Thee PA and this cormgendumn to the PA are also available on SEBI's website al www.sebd.govin.
persons 1o the Offer may alse download a of the Latter of Offer and Acceptance Form cum Withdrawal Form

ﬂhlmmﬂ 's website during the period |8, from Friday, 16% Novembar 2007 to Wednesday,
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